
 
 

 

 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
 SOUTHERN ZONE SITTING AT CHENNAI 

 

ORIGINAL APPLICATION NO. 10 of 2026 (SZ)     

IN THE MATTER OF  
Ramchandran Nair, 
S/o. K.P. A  Nair, 
Erumapetty PO, Thrissur-680584 and 4 Ors.  … Applicants. 
 

….Vs…. 
 
The Additional District Magistrate 
Thrissur District, 
Ayyanthole, Thrissur – 680003 and 5 Ors.,       … Respondents 

 
I N D E X TO ADDITIONAL TYPED SET  NO.3 

 
Sl. 
No 

Date Description of Document Page Nos. 

1 09.02.2026 True copies of the RTI Application   and Reply 
dated 02.03.2026 received from                                      
3rd Respondent with  Translated copy –      
Annexure – 1 
 

1 - 4 

2 26.02.2026 True copies of the RTI Application and Report 
dated 18.11.2024 submitted by Medical 
Officer In-charge to The District Medical 
Officer (Health), Thrissur with  translated 
copies. – Annexure – 2 
 

5 - 11 

3 19.03.2026 True copy of the notice  sent through Speed 
Post to  the 6th Respondent  along with copy 
of the Original Application and Speed Post 
Receipt – Annexure – 3 
 
 
 

12 - 13 



 
 

 

 
 

  4 19.03.2026 True copy of the  Letter  with Original 
Application documents served on the Counsel 
for the 5th Respondent  with acknowledgement 
– Annexure  - 4 
 
 

14 

5 22.03.2026 Copy of Additional Documents  circulated 
among the Respondents / their Counsels 
through E-mail 

15 - 16 

 
Place  : Chennai 
 
Date :  22.03.2026    Filed by :  
 
 
 
 
                                                                                     V.B.R. MENON 
                  Counsel for Applicants                      
        Mobile : 9384762930 
                                                                 E-mail : vbrmenon@gmail.com 

 
 
 



To. 

The Secretary 
Varavoor Gram Panchayat 
Varavoor P.O, Taluk - Talappilly. 
Village - Thichur 
Thrissur -680 585 

Date – 09.02.2026 

Subject - Request for information under the Right to Information Act, 2005. 

Sir, 

I hereby request you to provide the following information/documents under 
the RTI Act, 2005: 

1) What is the survey number of the land on which the Anganwadi No. 30 
in Thichur Village, Varavoor Gram Panchayat, is situated? 

2) At present, how many children are currently enrolled/studying in this 
Anganwadi? 

3) Does the Anganwadi have its own well for drinking water? 
4) From how many years has Anganwadi No. 30 been originally 

established and functioning at Thichur village? 

I request you to provide me this information as soon as possible. 

Regards, 
cudra 

Ramchandran Nair 
Amritham House, Village - Thichur, 
Post - Thichur, Via -Erumapetty, 
Panchayat - Varavoor Gram Panchayat, 
Taluk - Talappilly, District - Thrissur, 
Kerala -680584. 

Mobile -9406206566 
E-mail ld-rcnair64@gmail.com 
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mmIo: 1242846-2026 

mjleoorINİ 

Mod sAnỬ- 680585 &n06nd mmId: 0488-4277336 
Doald : varavoorpanchayat@gmail.com 

RAMCHANDRAN NAIR 
AMRITHAM HOUSE, VARAVOOR, Thichur, 680584 

-mo6Imul 

mUlaJm: 1. 0IE>3]6)S GOGeA 

1, (GTOÐ»SrTIsl os.(no-30) uolol oaJQm ynlo mudca MMId -294/3 
2.GTOE»6TMIsloloð olesnlð nnIBOM Gslout14 

ydOOlaTO6Š. 

3.8r0E»6TDJISl slsoold ruJCTDAIol elom& gor. 

(9oO-680003.,Ga006r8 mo-9496046011, 

olool: 02-03-2026 
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D-900lo jdlsgdtcr@gmail.com 
Document certified by Alfred MK 
<altredmuringathery@gmail.com> 
Digitally signed ay Aed MK 
Date: 2026.03.0241:44 IST 
Reason: KSMARŤN 
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         //Translated Copy// 

Official Language - Mother Tongue 

VARAVOOR GRAMA PANCHAYAT 
Pin Code: 680585 Phone Number: 0488-4277336  

Email: varavoorpanchayat@gmail.com 
 

Number: 1242846-2026      Date: 02-03-2026  

From:  

State Public Information Officer, Varavoor Grama Panchayat.  

To: RAMCHANDRAN NAIR,  
AMRITHAM HOUSE, VARAVOOR, Thichur, 680584.  
 
Sir,  

   Subject: Regarding providing answers to questions requested  
         under the Right to Information Act.  

   Reference: 1. Your application.   

Information available and maintained in this office regarding your 
application submitted under the Right to Information Act-2005 is 
provided below:  

1. Survey number of the land where Anganwadi building (No-30) is 
situated: 294/3  

2. Number of children currently attending the Anganwadi: 14  

3. The Anganwadi building has its own well.  

4. The ICDS project started in 1996, and the Anganwadi has been 
functioning in this building since then.  

If you are not satisfied with the reply provided, you may file an appeal 
before the following Appellate Authority:  

Address of First Appellate Authority: Assistant Director, Local Self 
Government Department, Civil Station Ayyanthole, Thrissur-680003. 
Phone No: 9496046011 Email: jdlsgdtcr@gmail.com  

Yours faithfully,  

Digitally signed by Mr.Alfred MK 
State Public Information Officer  
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        //Translated copy// 

Varavoor Primary Health Centre 
Varavoor (P.O.), Via Wadakkanchery, Thrissur District, 680585 

Email: phcvaravoor@gmail.com, Phone No. 04884 280708 
 

Official Language is Mother Tongue 

No: 348/2024     Varavoor Primary Health Centre 

        Date : 18.11.2024 

From: Medical Officer in Charge  

To: District Medical Officer (Health) Thrissur  

Sir,  

Subject: Department of Health - Varavoor Primary Health Centre - 
Submitting application for investigation report of Junior Health 
Inspector regarding a complaint - related to.  

Reference: Letter No. C6-5285/2024/G.Me.A.A. Thrissur dated  
                   12.07.2024  
 

As per the above reference, the investigation report conducted 
by the Thichur Area Junior Health Inspector of this institution 
regarding the complaint received at this office is hereby submitted for 
further action.  

Content: Investigation Report  

       Yours faithfully, 

    (Signed) Medical Officer in Charge PHC, Varavoor  

Copy: File  
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Investigation Report 

No: 612/2024, 18/11/2024 

From, 

Junior Health Inspector  
Thichur Basic Section, Varavoor Family Health Centre 
 
To, 
 
Medical Officer, 
Varavoor Family Health Centre, 
 

Madam, 

Subject: Complaint against the petrol pump starting on the land 
owned by a person named Anthikkadan Joy Joseph in Thichur 
Village. Investigation regarding:  

Ref: No DMOH - TSR 5285/2024-C6  

Based on the letter from the Honorable Thrissur District Medical 
Officer and as per the instructions of the Honorable Varavoor Medical 
Officer, the site mentioned in the complaint was visited and the 
matters were understood by meeting the complainants directly.  

The said site, comprising approximately 28 cents, is located in 
the 13th  ward of Varavoor Grama Panchayat, adjacent to the 
Nelluway - Thirumittacode road.  The site is bounded on the east by 
a water-stream (thodu), on the west by the Nelluway - Thirumittacode 
road, on the north by a Panchayat-owned road, and on the south by 
land belonging to Ramachandran Nair. Near the site mentioned in the 
complaint, Devichira Anganwadi No. 31 and the wells of House No. 
13/250 (Pangan Vengulappil House) are located.  

 

Based on the investigation conducted at Varavoor Grama 
Panchayat, it has been clarified that the Grama Panchayat has not 
granted permission to start a petrol pump at the above-mentioned 
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location to date. Therefore, the Honorable Medical Officer of 
Varavoor Primary Health Centre is hereby informed that there is 
currently no situation creating health issues at the site mentioned in 
the complaint.  

 

Yours faithfully, (Signed) 
Medical Officer in Charge PHC,  

         Varavoor  
Varavoor 

18.11.2024 
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V.B.R. Menon, B.E(Mech), MBA (IIMA), LL.B.   

 ADVOCATE                           Resi              : Apt.Nos.4A&B, Brook Dale Apartments,     
 HIGH COURT OF MADRAS                                     No.12, P.T. Rajan Salai, K.K. Nagar, 
 CHENNAI                                                                   Chennai – 600078 
 Mobile : 9384762930              E-mail : vbrmenon@gmail.com 
-----------------------------------------------------------------------------------------------------------------------------  

                                                                        Date : 19.03.2026 
 

 To, 
     Mr. Joy Joseph, 
     S/o. Joseph,  
     Anthikkatt House, Nelluvai PO, 
     Erumapetty Via , Thrissur – 680 584 
     Kerala State  
      
Sir, 
  
         Sub:  OA No. 10 of 2026 (SZ) – Ramachandran Nair and  
                   4 Others vs.. The Additional District Magistrate, 
                   Thrissur District and 5 others – Reg. 
 

    I enclose a copy of the E-mail sent to you through The Territory 

Manager (Retail), M/s. Bharat Petroleum Corporation Limited., Calicut 

Retail Territory, Calicut – 673 001 on 12.02.2026 and a copy of the Original 

Application No. 10 of 2026 (SZ) along with a copy of the E-mail dated 

12.02.2026 are attached herewith. 

 

     Please note that the matter  shall be  listed on 24.03.2026 for final 

hearing. You may , hence,  take notice of the matter and make 

arrangements to enter your appearance, either in person or through a 

Counsel on   24.03.2026. Please  acknowledge receipt. 

 
 Yours faithfully,                                                                                    
  
 
 
  V.B.R. MENON 
 Counsel for Applicants. 
  
Encl: As above. 
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Department of Posts
Government of India
Ministry of Communications

Generated through Indiapost website on: 21/3/2026, 2:25:37 pm

Consignment/MO Tracking Report
Consignment/MO Number: 

Article Number: Article Type:

Booked At: Booked On: Destination:

Origin Pincode: Delivered On: Destination Pincode:

Event Date Time Office Remarks

-

-

-

-

-

-

-

-

-

-

-

-
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V B R MENON <vbrmenon.office@gmail.com>

Serving of Additional Documents in OA No. 10 of 2026 (SZ)
V B R MENON <vbrmenon.office@gmail.com> Sun, Mar 22, 2026 at 10:33 PM
To: dygltsr.ker@nic.in, dycccochin@explosives.in, varavoorpanchayat@gmail.com, brahmanandarao@bharatpetroleum.in,
saravanansennniyan@gmail.com, Rema Smrithi <RemaSmrithivk@gmail.com>, kspcbtsr@gmail.com

V.B.R. Menon, B.E(Mech), MBA (IIMA), LL.B.  

 ADVOCATE                            Resi             : Apt.Nos.4A&B, Brook Dale Apartments,    
 HIGH COURT OF MADRAS                                     No.12, P.T. Rajan Salai, K.K. Nagar,
 CHENNAI                                                                  Chennai – 600078
                                                                                    Mobile : 9384762930
                                                                                  E-mail : vbrmenon@gmail.com
------------------------------------------------------------------------------------------------------------------------                                             
                               
                                                                                 Date : 22.03.2026
 
To,
 
 1.The Additional District Magistrate
    Thrissur District,
    Ayyanthole, Thrissur – 680003, Kerala State
   
2. The Deputy Chief Controller of Explosives,
    Petroleum and Explosives Safety Organisation,
    Ernakulam - 682030 , Kerala State 
   
3. Varavoor Grama Panchayat
    Represented by its Secretary,
    Varavoor, Thrissur – 680 585, Kerala State
   
4. Kerala State Pollution Control Board,
    Represented by its Chairperson,
   Thrissur – 680 655, Kerala State
   
5.  The Territory Manager (Retail)
      M/s. Bharat Petroleum Corporation,
      Calicut Retail Territory, Calicut – 673 001, Kerala State
   
6.   Joy Joseph,
      S/o. Joseph,
      Erumapetty Via , Thrissur – 680 584
      
7.   Mrs.Rema Smrithi – Standing Counsel for R-4
8.   Mr.S. Saravanan – Standing Counsel for R-5
 

Sirs / Madam

     

      Sub: Serving of Additional Documents in OA No. 10 of 2026 (SZ) - Reg.

 

         Attached please find a soft copy of the Additional Documents  to be filed in OA No. 10 of 2026
(SZ)  (Ramachandran Nair and Ors., Vs.. The Additional District Magistrate, Thrissur and others). 
The matter has been posted for final hearing on 24.03.2026.  Kindly acknowledge receipt.

mailto:vbrmenon@gmail.com
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Thanking you,

Yours sincerely,

 
 V.B.R. MENON
Counsel for Applicants
 

Encl: As above.

 

OA 10 OF 2026 ADDITIONAL DOCUMENTS NO.3.pdf
4077K

https://mail.google.com/mail/u/1/?ui=2&ik=afaab4dad0&view=att&th=19d168096012d09d&attid=0.1&disp=attd&realattid=f_mn2094m51&safe=1&zw
https://mail.google.com/mail/u/1/?ui=2&ik=afaab4dad0&view=att&th=19d168096012d09d&attid=0.1&disp=attd&realattid=f_mn2094m51&safe=1&zw
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Listed on 24.03.2026 for       
Final Hearing 

             ------------------------------------------
              Before the Hon’ble National    

                Green Tribunal,  
  Southern Zone Sitting at Chennai 

 
OA No.  10 of 2026 (SZ) 

 
        Between: 
        Ramchandran Nair, 
        S/o. KPA Nair, 
        Amritham House,Thichur Village, 
        Erumapetty P.O, 
        Thrissur District – 680 584 
        Kerala State and 4 Ors.    Applicants 
          and 
        The Additional District Magistrate 
        Thrissur District 
        Thrissur Collectorate, Civil Line road, 
        Ayyanthole, Thrissur – 680 003 
        Kerala State and 5 Ors.,   .Respondents 
 
 
 
 
 
 
 
 
 
                      ADDITIONAL DOCUMENTS NO.3 
 
 
 
 
 
 
 
 
          V.B.R Menon [Ms- 23/2012) 
                       Counsel for  Applicants 
            Ph: 9384762930  
        E-mail : vbrmenon@gmail.com 
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